
LOK SABRA DEBATES 

2307 

LOI[ SABRA 

Mondall, November 30, 1964/Agraha-
lIana 9, 1886 (Saka). 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 
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Sluimati Laksbmi Menon: The 

Government are not responsible luI' 
any of the arrangements IIhat are be-
ing made. Arrangements are made 
by the President of the Congress, 
Cardinal Gracl.as. What they were 
going to eat was not our concern. 
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Sbri Nath Pai: Sir, may I rise on a 
point of order? Let us not use the' 
privileged position in Parliament to 
say things which will do incalculable 
damage to the image of the country. 
I am not questioning the right Of a 
Member of Parliament . to ask aU 
questions but I am afraid that we 
have to exercise some restraint in 
matters like this. I am not coming 
in anybody's way but I feel deeply 
cQncerned about the way questions 
are put. 

Sbri Han1llllaDthalya: 
support to it. 

I add my 

Mr. Speaker: I agree with the han .. 
Member, Shri Nath Pai and Shri 
Hanumanthaiyoa. We have given this 
Congress hospitality and provided: 
certain assistance as welL It is clear 
from the answer. Should we spoil' 
all 1Ihat we have done so far and give-' 
quite a different picture Of the whole-
thing? I would also adVise the 
Members to be careful in that res-
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peet. If they have anything to say 
about this 'to the Ministry or the 
Prime Minister, they may do so in 
private but here iri Parliament it 
should not be done in this manner. I 
would also advise them to exercise 
some restraint in 1bat direction. 

Sbri IlaDlDDIUltbaiya: I appeal to 
8hri Prakash Vir Shastri not to 
pursue the matter. 
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Sbri R. Ramanathan Chettiar: On a 
point of order. It is a relevant point 
which may help us here, because, in-
asmuch as some parties have gone to 
the Supreme Court to file a writ 
petition, I do not tbink you need 
allow any more supplementaries on 
this question. 

11ft ~o ",0 ~:~Jf1<;r~m 
om~~? 

Sbri D. C. Sharma: If the image of 
Italy has not been spoiled by the 
comments in a newspaper that there 
are only 64 lakhs of Roman Catholics 
in . India and that the number of 
Roman Catholics should be increased, 
I do ~ot understand how the image 
of Indl.a is going to be damaged, wilen 
our Government is doing everything 

for them; and it is the function of 
democracy to bring to light thinp 
which are good as well as bad. 

Mr. Speaker: The interests of the 
country are to be seen. I do not agree 
with the hon. Member there. I CaII-
not agree. 
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Shrimati B.eJmka Ray: On a point 
of order. 

Mr. Speaker: Tbere is no point 
of order at all in all these things 
that have been raised. I have also 
advised the Members. 
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Mr. Speaker: When several .14e!D-
hers staDd up and say that they want 
to raise points of order, what can be 
done? 
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Shrimati ReImka Ray: My point of 
o,der is that these questioilli regard-
ing what type of fOOd is being sup-
plied to th~' etc., when such con-
ferences even of a religious natute 
take place, are absolutely irrelevant, 
beCause such conferences even with 
religious leaders, have taken place in 
India previous to this, and I do not 
think there is any reason that such 
points can be raised at this stage. 

Mr. Speaker: I have already ad-
vised the hon. Members. Where is 
the point of order? 

SIoimIIti ReDaka Bay: I think 
aU that is out of order. My submis-
siOn is 1bat it should be ruled out of 
order as irrelevant. 
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SIIrl KrIsbBapa1 SiDIh: I quite 
agree that we ..... . 

Mr. Speaker: opinions are not to 
be expressed noW. If he has any 
question to put he may put it and 
then I will decide whether I should 
allow' it or not? 

Shri Krislmapal Singh: Axe we 
going to give an impression to the 
world that We nave no principles to 
go by? Supposing such a conference 
was being held in a Muslim coun~ry, 
would they have allowed fOOd to be 
Eerved to which they object? 

Mr. Speaker: This does not re-
quire any answer. 

Sbri A. C. Gulla: If under the Con-
stitution eve'Y religion has a right .. " 

Mr. Speaker: He may put the 
question straightaway. 

Shri A. C. Guha: If under the 
Constitution eve'Y religion has • 
right to preach its own faith and 
"'hen there is a World Buddhist 
Conference at present being held It! 
India, what is the barm in this 
Eucharistic Conference? 

ShrImati Laksbml MeIlOD: The 
'World Buddhist Conference is being 
held at preS!!I1t in BanareS. 
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q~iIl't m"""~. ~~~ ~qifi:l1oi't 
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Shri Jalpal Singh: Has Government 
sny idea as to the amount of foreign 
exchange that would be earned as a 
reslut of this Eucharistic Congress? 

,8hrimati Lakshmi Meaon: 
depends upon the number of 
SODS. . 

That 
per-

Shri Kapur Singh: Can thls House 
have a broad idea of the extent of 
free education or other social se1'-
vices being rendered in this country 
by foreign Catholic Missions? 

Mr. Speaker: That is a different 
question altogether. 

Shri Kapur Singh: It is not a 
different question, Sir. 

Ifr. Speaker: In my opinion it is. 

Shri KaPllr SiDch: We bow do1m 
to your decision. Sir. 
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ShrlmatJ. Lakshmi Meaoa: I said 
in the main answer that the Gov-
ernment has nothing to do with it. 

Mr. Speaker: He wants to know 
Whether he has conveyed any Of his 
ideas as to what he is going to do 
there? 
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